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20. Shri Pinaki Misra
21. Shri Girish Chandra
and 10 Members from the Rajya Sabha;

that in order to constitute a sitting of the Joint Committee the quorum
shall be one-third of the total number of Members of the Joint Committee;

that the Committee shall make a report to this House by the last day of
the first week of second part of the Budget Session, 2023;

that in other respects the Rules of Procedure of this House relating to
Parliamentary Committee shall apply with such variations and modifications as
the Speaker may make; and

that this House recommends to Rajya Sabha that Rajya Sabha do join
the said Joint Committee and communicate to this House the names of the
Members to be appointed by Rajya Sabha to the Joint Committee.”

The above motion was adopted by Lok Sabha at its sitting held on
Thursday, the 22" December, 2022."

SPECIAL MENTIONS - conid.
Need for special package to protect coffee growers

SHRI JAGGESH (Karnataka): Sir, in the coffee heartland of Karnataka comprising
Kodagu, Chikkamagaluru and Hassan districts, coffee planters have suffered badly
due to destruction caused by heavy rain between July and September of last
monsoon season. The impact of rain continues with diseases affecting plants and
estate infrastructure suffering long-term damages. Unpredictable weather conditions
are helping pests to breed and new diseases to emerge. Drastic changes in climate
patterns over the last few years have adversely impacted India's coffee production
and the quality of crop. Fruit rot, stalk rot, root rot and other damage to crop has
been done due to heavy rainfall and landslides. Most growers fear that such climatic
patterns could wipe out plantations. The production of crop for the year 2022 is
estimated to be some 35 per cent lower and has impact on export. Moreover, the
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unsettled market prices and the cost of financing is one of the biggest challenges of
the coffee sector with banks insisting growers to provide collateral for financing, high
rates of interest and growers unable to repay loans resulting in outstanding of lakhs of
short-term and long-term loan accounts. The accounts of many coffee growers have
turned to non-performing assets and the growers are now facing banks recovery
proceedings.

Under these conditions, | urge the Government to take immediate steps to
exclude coffee plantations from recovery proceeding under the provisions of the Act
and to restructure outstanding loans and a special package in line with the special
coffee term loan. Thank you, Sir.

DR. SANTANU SEN (West Bengal): Sir, | associate myself with the Special Mention
made by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the Special Mention
made by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the Special Mention
made by the hon. Member.

SHRIMATI S. PHANGNON KONYAK (Nagaland): Sir, | also associate myself with the
Special Mention made by the hon. Member.

SHRI MAHARAJA SANAJAOBA LEISHEMBA (I\/Ianipur): Sir, | also associate myself
with the Special Mention made by the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
Special Mention made by the hon. Member.

Impending delay in the construction of new National Highway from Prayagraj (Uttar
Pradesh) to Singrauli (Madhya Pradesh) via Mirzapur
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